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I.A NO. 69/2020 

IN 

ORIGINAL APPLICATION NO. 11/2020 (Cz) 

IN THE MATTER OOF: 
Action for Community Foundation Applicant(s) 

Versus 
Central Pollution Control Board & Ors. Respondent (s) 
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Status Report on behalf of Respondent No. 3/ Rajasthan 
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Corporation Limited 

Annexure R-1 

1. 

Industrial Development and Investment -6 

2 
A copy of allotment letter dated 24.01.2020 issued by -% 
Answering Respondent in favour of M/s Ajanta Chemical 

Industries 
Annexure R-2: 3. 

A copy of allotment letter dated 24.01.2020 issued by C 12 Answering Respondent in favour of M/s Cepham Medical 

Leasing Limited. 

Annexure R-3: 
A copy of letter dated 26.05.2010 issued by Answering 

Respondent in favour M/s Alcome Overseas Private 

Limited. 

4. 

13-1M 
5. Annexure R-4: 



A copy of letter dated 07.03.2006 issued by Answering 

Respondent in favour M/s Aditi Organics for transfer of 0 
lease hold right. 

Annexure R-5: 
A copy of letter dated 07.03.2006 issued by Answering +9-19 
Respondent in favour M/s Jaquar and Company Private 

Limited for transfer of lease hold right. 

Annexure R-6: 

6. 

7. 

A copy of letter dated 22.01.2004 issued by Answering 1-20 
Respondent in favour of M/s Scot India. 

8 Annexure R-7: 
A copy of letter dated 09.04.1979 issued by Answering 1-2 
Respondent in favour of M/s Bakshi Steel Private 

Limited 

Annexure R-8: 
A copy of allotment letter dated 15.12.2000 issued by 

9. 

23- Bhiwadi Industrial Development Authority in favour of 

M/s Amtek India Limited. 

Annexure R-9: 
A copy of allotment letter dated 19.07.2012 issued by Q-3) 

Answering Respondent in favour of M/s Maharaja 

Agrofoods Private Limited 

10 

11. Annexure R-10: 
A copy of allotment letter dated 04.09.2003 issued by 

Answering Respondent 
Beverages Limited. 

Annexure R-11: 
A copy of allotment letter dated 14.11.2006 issued by 23 -43 

Answering Respondent in favour of M/s United 

Breweries. 

33-26 
in favour of M/s Varun 

12. 



13 Annexure R-12: 

A copy of allotment letter dated 13 12 2018 issued by 
Answering Respondent in favour of M/s Shree Cement 

Limited 

4-46 

14 Annexure R-13: 

A copy of allotment letter dated 24.09 2004 issued by 
Answering Respondent in favour of M/s Pine Laminates 

Private Limited 

5o 

15 Annexure R-14: 

A copy of allotment letter dated 02.09.2009 issued by 

Answering 
Industries Limiteed. 

51-55 
Respondent in favour of M/s Leader 

16 Annexure R-15: 

56-58 A copy of allotment letter dated 22.03.2005 issued by 

Answering 
Healthcare Private Limited. 

Respondent in favour of M/s Kusum 

17. Annexure R-16: 

A copy consent to operate dated 30.06.2020 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Ajanta Chemicals Industries. 

Annexure R-17: 
A copy consent to operate dated 07.11.2006 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Rajasthan Antibiotics Limited. 

-64 

18 

-o 

19 Annexure R-18: 
A copy consent to operate dated 01.06.2016 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Acro Paints Limited (Unit-1). 



20. Annexure R-19: 

A copy consent to operate dated 14.09.2018 issued by 
Rajasthan State Pollution Control Board in favour of M/s 

Continental Engines Limited 

-8 

21 Annexure R-20: 

A copy consent to operate dated 20.03.2020 issued by -4| 
Rajasthan State Pollution Control Board in favour of M/s 

Jaquar & Company Private Limited 

22 Annexure R-21 
A copy consent to operate dated 28.12.2018 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Castex Technologies Limited (Old Name M/s Amtek 

India Limited) 

Annexure R-22: 

A copy consent to operate dated 07.03.2019 issued byOO -\% 
Rajasthan State Pollution Control Board in favour of M/s 

Anshul Strips Private Limited. 

49-94 

23 

24 Annexure R-23: 
A Copy consent to operate dated 21.02.20issu O- L 
Rajasthan State Pollution Control Board in favour of M/s 

Jyotika Strips Private Limited. 

25. Annexure R-24: 

A copy consent to operate dated 15.05.209 Ssued y 

Rajasthan State Pollution Control Board in favour of M/s 

Shri. Laxmi Vijay Steels (P) Limited. 

-

26. Annexure R-25: 

A copy consent to operate dated 18.01.2019 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Maharaja Agro Foods (P) Limited. 

12 



27. Annexure R-26: 

A copy consent to operate dated 04.12.2019 isSuea Dy 1Q-12 
Rajasthan State Pollution Control Board in favour of M/s 

Varun Beverages Limited (Unit-IV) 

28 Annexure R-27: 

A copy consent to operate dated 31.03.2017 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

United Breweries Limited. 

130-13 

29 Annexure R-28: 

A copy consent to operate dated 14.02.2017 issued by1Ah-4 

Rajasthan State Pollution Control Board in favour of M/s 

Shree Cement Limited. 

30. Annexure R-29: 

A copy consent to operate dated 30.01.2018 issued by a-ISo 

Rajasthan State Pollution Control Board in favour of M/s 

Pine Laminates Private Limited. 

31. Annexure R-30: 
A copy consent to operate dated 29.01.2019 issued by 

Rajasthan State Pollution Control Board in favour of M/s 

Kusum Healthcare Private Limited. 

S-1 

32. Annexure R-31: 
A copy of work order dated 18.08.2020 IsSued by 

Answering Respondent in favour of M/s Kapoor Singh 

and Co. 

33. Annexure R-32 

A copy of work order dated 18.09.2020 issued by 3 

Answering Respondent in favour of Mr. V.K Gupta 

34. Annexure R-33: 
151 

A copy of work order dated 21.09.2020 issued by 

Answering Respondent in favour of M/s Pratap& Co 



35. Annexure 34: 

A copy of work order dated 18.08.2020 issued by 60 
Answering 
Construction. 

Respondent in favour of M/s R. K 

36. Annexure 35: 

A copy of letter dated 01.12.2020 issued by Answering6-162 
Respondent in favour of State Pollution Control Board. 

THROUGSH 

SHIVI SANYAM 
ADVOCATE FOR RESPONDENT NO. 3 

A-147(LGF), DEFENCE COLONY 
NEW DELHI-110024 

PLACE: Naw De \hi 
DATE: 1 3-2.20a 
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